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GS Mahanagar Co-op. Bank Ltd. (Scheduled Bank)
Registered office :- Hiramani Super Market BLD,Dr.B.A.Road, Lalbaug, Mumbai-400012.

Tel. No. - (022) 68860826 / 68860837,  Email - recovery@mahanagarbank.com

SYMBOLIC POSSESSION NOTICE

Whereas,

              The undersigned being the authorized officer of GS Mahanagar Co-Op. Bank Ltd. under the

Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002

and in exercise of the powers conferred under section 13 (12) read with Rule 9 of the Security Interest

(Enforcement) rules 2002, issued a demand notice upon the borrowers mentioned below, to repay the

amount mentioned in the notice within 60 days from the date of receipt of the said notice.

              The borrower having failed to repay the amount, notice is hereby given to the borrower and the

public in general that the undersigned has taken Symbolic Possession of the property described herein

as on 28/02/2023 in exercise of powers conferred on him/her under section 13(4) of the said Act read with

Rule 9 of the said rules on the below mentioned dates.

              The borrower in particular and the public in general is hereby cautioned not to deal with the

property and any dealings with the property will be subject to the charge of GS Mahanagar Co-Op. Bank

Ltd for an amount mentioned as under & interest thereon.

Sd/-
Authorised Officer

GS Mahanagar Co-Op. Bank Ltd. (Scheduled Bank)
Date : 06/03/2023
Place : Mumbai

Sr.
No.

Name of Borrower Branch
Name &

Loan A/C No.

Receivable
Amt.

Description of
Property

Date of
Possession

Date of
Demand
Notice

M/S. Ashish Craft
(Prop:-Mr.Nitin
Ambadas Pise)
SURETY :-
1) Mr.Jalinder
Damu  Bhor
2) Mr.Mayur Sunil
Khustale
3) Mrs.Shobha Nitin
Pise

1 Turbhe
EMIHYP/140
ODCC/5026
EMIHYP/143

Flat No.H-213/0:1,Built up
area adm.36.470 sq.mtrs on
ground floor,Building No.H-
213 in the society known as
"VAIBHAV CHS LTD".
Situated at Sector No-26,at
Vashi, Navi Mumbai, Tal &
Dist.Thane which is in the
name of Mr.Nitin Ambadas
Pise.

28/02/2023
Symbolic

Possession

30/01/2021
13(2)

Rs.12,21,347/-
+ Rs.

56,31,430/-
------------------
68,52,777/-

(As on
31/12/2020)

+ further
interest

1.1.2021 as
applicable

EXH. NO.: 40

REGD.A/DASTI/AFFIXATION/BEAT OF DRUM AND PUBLICATION/NOTICE BOARD OF DRT 
PROCLAMATION OF SALE

OFFICE OF THE RECOVERY OFFICER-I MUMBAI DEBTS RECOVERY TRIBUNAL NO. 1 
MTNL Bhavan, 3rd Floor, Strand Road, Apollo Bandar, Badhwar Park, Colaba, Mumbai-400 005.

T. R. P. NO. 390 OF 2016                                                                                          Dated: 
03.03.2023

PRPROCLAMATION OF SALE UNDER RULES 38, 52(2) OF SECOND SCHEDULE TO THE 
INCOME TAX ACT, 1961 READ WITH THE RECOVERY OF DEBTS DUE TO BANK AND FINANCIAL 

INSTITUTIONS ACT, 1993
Indian Bank (e-Allahabad Bank)               

Sanjeev Haresh Basatani & Ors.               
1. CD-1: Sanjeev Haresh Basantani, 
 Flat No. 11 A, 3rd Floor, Kool Breeze, 17th Road, Khar (W)-400 052
And also At: Prop: Sankalp Trading Co., F-18, 1st Floor, Dadar Manish Market, Dadar(W), Mumbai. 
And also at: Flat No. 101, Regent Apartments, Near MatruChaya, Plot No. 49, Sector-19/20, Phanaspada, CBD Belapur, Navi 

Mumbai, Thane.
2. CD-2: Mrs. Kajol Sanjeev Basantani, 
 Flat No. 11 A, 3rd Floor, Kool Breeze, 17th Road, Khar (W) - 400 052.
And also at : Flat No.201, 2nd Floor, Regent Apartments, Near MatruChaya, Plot No. 49, Sector-19/20, Phanaspada, CBD Belapur, 

Navi Mumbai, Thane.
Original 

Application No.303 of 2012 for recovery of Rs. 19,75,186.65 (Rupees Nineteen Lacs Seventy Five Thousand One Hundred 
Eighty Six and Paise sixty Five only)

Rs.55,99,290.65 (Rupees Fifty Five 
Lakh Ninety Nine Thousand Two Hundred Ninety and Sixty Five Paise Only) inclusive of the costs and interest thereon.

Rs.55,99,290.65 (Rupees Fifty Five Lakh Ninety Nine Thousand Two Hundred Ninety and Sixty Five 
Paise Only) inclusive of cost and interest.

2. Notice is hereby given that in the absence of any order of postponement, the said property shall be sold on 12th day of April, 
2023 02:00 to 04:00 PM 

https://
www.bankeauctions.com, : haresh.gowda@
clindia.com, 

Email: khar@indianbank.co.in.

been paid to the undersigned.

Rs.13,90,000/-(Rupees Thirteen Lacs Ninety Thousand Only) 
Rs.25,000/- (Rupees Twenty Five Thousands only)

any dispute arising as to the amount of bid, or as to the bidder, the lot shall at once be again put up to auction.

 Rs.1,40,000/- (Rupees One 
Lac Forty Thousands Only)

10th day of April, 2023 up to 4:30 PM. The physical inspection of 
the property may be taken on date 6th day of April, 2023 between 11:00 AM- 04:00 PM at the property site.

mentioned by such bidder by the concerned bank.

10/04/2023 by 4:30 p.m.

by 4.30 P.M. in the said account as per detail mentioned in para 8 above.

amount deposited. The property shall be resold after the issue of fresh proclamation of sale. Further the purchaser shall also be 

No. of 
Lots 

Description of the Property
Date of 

Inspection
Reserve Price 

(Amount in Rupees) 
EMD (Amount  

in Rupees) 
Amount for Bid 
Price Increment 

1 Flat No. 101, admeasuring 45.75 SMT, Regent 
Apartments, Plot No. 49, Sector - 19/20, 
Phanaspada, Belapur, Navi Mumbai.

06.04.2023 Rs. 13,90,000/- Rs.
1,40,000/-

Rs.
25,000/-

No. 
of  

Lots

Descrption of Property Tax assessed on 
the property 

Known 
Encumbrances on 

the property 

Claims, if any, which have been put 
forward to the property, and any 

other known particulars bearing on 
its nature and value

1 2 3 4 5

1.

Flat No. 101, admeasuring 45.75 SMT, 
Regent Apartments, Plot No. 49, Sector 
- 19/20, Phanaspada, Belapur, Navi 
Mumbai.

Not availabe Not availabe Not availabe

Given under my hand and seal of this Tribunal at Mumbai on this 3rd Day of March, 2023.

SEAL Sd/-
(Ashu Kumar), Recovery Officer, Mumbai DRT-I, 

  
   

  

Form No. 16 
[See Regulation 34(3)]  

BY ALL PERMISSIBLE MODE 

DEBTS RECOVERY TRIBUNAL No. 2 AT, MUMBAI 
3rd Floor, Telephone Bhavan, Strand Road Colaba,  

Mumbai-400 005 
WARRANT OF ATTACHMENT OF IMMOVABLEPROPERTY  
UNDER RULE 48 OF THE SECOND SCHEDULE TO THE 

INCOME TAX ACT, 1961 READ WITH THE RECOVERY OF 
DEBTS & BANKRUPTCY ACT, 1993 

R P NO. 67 of 2013 Exh. No. 127 
Next date : 16.03.2023 

BANK OF INDIA 
VERSUS  

AMAN ENTERPRISES & ANR. 
To, 
CD-1 
M/S. Aman Enterprises 
C/o. Mr. Premchand Harinath Jaiswal 
Room No. 717, Pyari Nagar, Govind patil Road 
Khar (West), Mumbai-400 052 
CD-2 
MR. Premchand Harinath Jaiswal 
Room No. 717, Pyari Nagar, Govind Patil Road,  
Khar (West) Mumbai-400 052 
CD-3 
Rajan Sahadev Loke 
3/53, A Merwanji Loke, Ai Mai Merwani Road, 
Opp. K.E.m. Hospital, Parel, Mumbai-400 012  ....DEFENDANTS 

Whereas you M/S. AMAN ENTERPRISES & ANR. have failed 
to pay the sum of Rs. 27,77,334/- (Rupees Twenty Seven Lakh 
Seventy Seven Thousand Three Hundred and Thirty Four Only) 
along with pendentellite and future interest @ 12 % till realization 
payable by you in respect of certificate No. 67 of 2013 drawn up by 
the drawn up by the Hon'ble Presiding Officer; Debts Recovery 
Tribunal No. 2, Mumbai. 

It is ordered that you the Certificate Debtor as set forth are 
hereby prohibited and restrained until further order of the 
undersigned from transferring or charging the under mentioned 
property, in any way, and that all persons be, and that they are 
hereby prohibited from taking any benefit under such transfer or 
charge. 

You are required to appear before the Recovery Officer, Debts 
Recovery Tribunal No. 2, Mumbai on 22/02/2023 at 12.05 pm. 

SPECIFICATION OF PROPERTY 
Residential Premises admeasuring to 380 Sq.Ft. Carpet area, 
allocated in Merwanji Tower, constructed on Plot Bearing CTS 
No. 137/74, Parel Siwri Divison, Supri Baug Estate, E Borges 

Road, Opp. KEM Hospital, Parel, Mumbai-400 012 
Given under my hand and seal of the Tribunal on this 24/01/23. 

Sd/- 
(S. K. Meshram) 
Recovery Officer,  

Debts Recovery Tribunal, 
To, 
1. The Concerned Society 
2. BMC Authorities

³egefveì 25 De (Heeì&), DeO³ee© Fb[eqmì^³eue Fceejle, meve efceue JebÀHeeTb[, Sme. pes. ceeie&,  
ueesDej Hejsue (He.), cegbyeF& - 400 013, otjOJeveer ¬eÀ. 022 - 61894666

yeBJesÀ®³ee JeÀesDej yeBeEJeÀie ÒeCeeueer®es veJeerve Del³eeOegefveJeÀ JeÀesDej yeBeEJeÀie ÒeCeeueerceO³es meesceJeej 
efoveebJeÀ 13/03/2023 Heemetve  ªHeebleefjle nesle Demeu³eeves efoveebJeÀ 
10/03/2023 mee³ebJeÀeUer 4:00 Jee. Heemetve efoveebJeÀ 13/03/2023 mee³ebJeÀeUer 
4:00 Jee. He³e¥le yeBJesÀ®es meJe& ef[efpeìue [ATM/UPI/POS/ECOM/IMPS/NACH/

] k³eJenej yebo jenleerue ³ee®eer meJe& Keelesoejebveer veeWo 
IesTve iejpesvegmeej DeeieeT lejleto JeÀªve menJeÀe³e& JeÀjeJes, efn vece´ efJevebleer.

mener/-
cegK³e JeÀe³e&JeÀejer DeefOeJeÀejer

JewM³e menJeÀejer yeBJeÀ efue., cegbyeF& 

JewM³e menkeÀejer yeBkeÀ efue., cegbyeF&

Keelesoejebmeeþer met®evee


